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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

ORDER

The cases mentioned in column No.3, presently pending in the Courts
mentioned in column No.2 are hereby withdrawn and assigned to the Court mentioned
in Column No.4, for disposal in accordance with law, with immediate effect :~

IS.No Namef oil Detailsofcases aslperllst attached 7 7 Name the
j Transferor Court 5 Transferee Court

1) I (21W rs) if (4)
I “ Sh. Naveen Gupta, SI. No.14, 20, 89, 178, 180 to 185, 190 to 192, 194, 211, Sh. Jitendra Pratap

District Judge-09 :221, 223, 256, 308, 310, 335, 443, 449, 450, 452; 454, Singh, i
J E481, 482. 484 = 30 88888 District Judge-OB ~

5 2 Ms. Gunjan Gupta,-‘SI. No.2, 8 to 9,1218 14,1618 23, 25, 27, 80, 38, 84, _100 cases
5 PO MACT-D1 35,44, 49, 51, 59, 62 I0 55, 67, 69, 75, 76, 78, 84 I0 85 _
I 1 (West) |= 40 cases

8 7ISh.ChanderKirti isi. N8.ss,744, 158, 27s, 848, 388,482 to 484, 585, 588, , ‘,
_ Negi, i592, 598, ass, 803, 813, 815, 818, 824, 628, 829, 888,

District Judge-10 i884, 878, 877, 775, 777, 804, 812, 814 = 80 cases

Important Note :-
1. The transferor Court shall send the case files/ records/proceedings, duly

paginated, indexed and complete in all respect, to the transferee Court
immediately and shall ensure that the list of transferred cases is displayed
outside the Court room with the instructions to the parties to appear before
the transferee Court on the date fixed.

2. If there is any case connected with the above said case, the same shall
also be sent to the transferee Court alongwith the main case.

(DR. VIJAA QUIVIAR DAHIYAl7
PRINCIPAL DISTRICT & SESSIONS JUDGE

(WEST DISTRICT)
t-A553 9530/ ~—~ 3 I L 6

No. /Cases Transfer/Gaz./PDJ West/2026 Dated, Delhi theE 7 °’/5/6
Copy forwarded to :-
1. The Registrar General, High Court of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQS), Delhi.

. The Judicial Officers Concerned.
The Branch lncharge, Ft&I Branch, West District to display the same/on
the display boards at conspicuous place of West District, Tis Hazari
Courts, Delhi.

5. The Branch lncharge, Facilitation Center, Tis Hazari Courts, Delhi.
6. The Branch lncharge, Filing Section, West District, Tis Hazari Courts,

Delhi.
7. The Reader to the undersigned. 7
8. The PS to the undersigned. -
9. For uploading on LAYERS.

,__,1rOfi=or uploading on centralized website through LAYERS.
11.The Secretary, Deihi Bar Association, Tis Hazari Courts, Delhi. 1
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